| TEM NO. 107 COURT NO. 4 SECTION Xl I A

SUPREME COURT CF | NDI A
RECORD OF PROCEEDI NGS
ClVIL APPEAL NQ(s). 3030-3033 COF 2007

I. APPA RAO & ORS. Appel lant (s)
VERSUS
GOVERNMENT OF A . P. & ORS. Respondent ( s)

(Wth prayer for interimrelief and officer report)

Dat e: 20/ 06/2008 This Appeal was called on for hearing today.

CORAM :
HON BLE MR. JUSTICE R V. RAVEENDRAN
HON BLE MR. JUSTI CE P. SATHASI VAM

( VACATI ON BENCH)

For Appell ant(s)
M. Annam D.N. Rao, Adv.

Rahul Shukl a, Adv.
Manoj Saxena, Adv.
T.V. Ceorge, Adv.

For Respondent (s) M
M.
M.
M. D. Mahesh Babu, Adv.

UPON hearing counsel the Court made the follow ng
ORDER

Learned counsel for the respondent seeks tine.
The matter is adjourned to next week.

(Ravi P. Vermm) (Anand Si ngh)
Court Master Court Master



